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Kakk&d Ilydro-Etectrlc Scfeeatf 
landing with Planning Con>mhni«i 

for clearance

1297. SHRI E. BALAKRISHNA 
PlLLAI- Will the Minister of PLA
NNING be pleased to state.

(a) whether Kakkad Hydro Elec
tric Scheme xs still pending clearance 
with the Planning Commission; and

(b) if so, the reasons for delay m 
giving clearance to it?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNNG 
(SHRI VIDYA CHARAN SHUKLA).
(a) and (b ) . Kerala State Govern
ment forwarded to the Planning 
Commission the pioject report for 
this scheme in April 1974 for instal
ling two 35 MK sets at the Kakkad 
power house. The estimated cost of 
the scheme is Rs. 1568 lakhs. Ths 
project report w presently undei 
technical examination in the con
cerned .Mmisti ie« whereafter i t ' will 
be considered <by the Technical Ad
visory Committee Thjt, Plani^*! 

Commission will be able to consider 
the clearance of tfee schtonfte for ifc- 
elusion in the Pltm only after the




